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MR. DEPUTY -SPEAKER: The 
question is: 

''That leave be granted to intro-
duce a Bill to provide for the 
continued v.esting Of enemy pro-
perly vested in the Custodian of 
Enemy PropE<rty for India under 
the Defence of India Rules, 1~2, 
arid for matters connected there--
with. I ' 

The motion was adopted. 
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INTER-"STA'l'£ wA.,. DISPlJ'IIES 
(AMENDMENT) BILL-

THE MUnSTER OF IRRIGATION 
AND POWER (DR. K. L. RAO,: I 
beg to move for leave to introduce 
a Bill further to amend the Inter-
State Water Disputes Act, 1956. 

MR. DEPUTY-SPEAKER: The 
question is: 

"That leave be granted to intro-
due a Bill further to amend the 
Inter-State Water Disputes Act, 
1956." 

The motion was adopted. 

DR. K. L. RAO: I introducet_ the' 
Bill. 
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UNION TERRITORIES (SEPARA-
TION OF JUDICfAL AND EXECU-
TIVE FUNCTIONS) BILL 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SHUKLA): 

Sir. certain changes in the names of 
Members have been suggested to me. 
It the House has no objection, I will 
move it with the substituted namee. 

MR. DEPUTY-SPEAKER: Yes. 

SHRI VIDY A CHARAN SHUKLA: 
I beg to move: 

"That thp. Bill to provide for 
.the separation of judicial and 
executive functions in Union 
territories, be referred to a Joint 
Committee of the Houses conslst-
RIg of 33 members, 22 from this 
House, namely:-

Shri ,Jahan Uddaln Ahined, 
Shri M. De'I'Veekan, Shrl 
Banjlbhal'Rupjibhal Delkar, Shri 
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